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2005,"" the State Government, hereby, appoints _;ect OffTicer of Integrated Child
DcvbIOpmcnt Schemes Project as "Protection Officer” for the project area of

"urban/rural/ tribal. In all those area. where Integrated Child Development Schemes

is not sanctioncd. District Programme OfTicer/District. Women and Child
Development Officer will act as "Protection Officer" for that arca with efTect
from the date of its publication in the "Official Gazette".

By order and in the name of the
Govemor of Chhattisgarh

& Secretary to Governnient of Chhattisgarh
omen ild Development Department
/‘(W & Child Develop Dep
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Raipur, the 20th April 2007

NOTIFICATION

No./180/F 4-2A)7/WCD/SD/2006-07.—In exercise of the powers confured under sub-secticn (1) of section 8,
fhaprer 111 of Protection of Women from Domestic Violence Act, 2005, the State Government hereby appoints the Officers

r on him by or under this Act.

-

10.

11.

12.

SCHEDULE

mentioned in Columu (1) of the schedule as "Protection Officers", and the corresponding entries in Column (2) of the
* «chedule notifies tho:e areas within which a Protection Officer shall exercise the powers and perform the duties conferred

Designztion of the Officers officiating as
Protection Officers

)

Divrvier Procramme Officer, Raipur
District Programme Officer, Durg

Distric: Programme Officer, Rajnandgaon
District Programme Officer, Baster
District Prograt-nme Officer, Kanker
District Programme Officer, Mahasamund
District Programme Officer, Jashpur
District Programme _Ofﬂcer. Sarguja
District Programme Ofﬁc;:r, Korea
District Programme Officer, Dantewara
District Programme Officer, Bilaspur
District Programrpc Officer, Korba
District Programme Officer, Janj gir-Cham?a
Distric: Programme Officer, Raigarh

District Women & Child Develbpmem Officer

" Kawarcha.

District Women & Child Development Officer,
Dhamtari.

Area of Jurisdiction

3)

Area covered under Raipur District

Area covered under Durg District

Area covered under Rajnandgaon District
Area covered under Baster District

Area covered under Kanker District

Area covered under Mahasamund District
Area covered under Jashpur District
Area covered under Sarguja District

Area covered under Korea District

Area covered under Dantewara Disirict
Arsea covered under Bilaspur District
Area covered under Korba District

Area covered under Janjgir-Champa District
Area covered under Raigarh District -

Area covered under Kawardha District

Area covered under Dhamtari District

By order and in the name of the Governor of Chhattisgarh,

AMRITA BECK, Deputy Secretary.
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